
UNIVERSITY OF KERALA
Reconstitution of the Senate - Election of Members by the Principals of Colleges (Gout/Put/Un-aided)/Members of the Legislatiue

Assemb)y/Teachers of the Uniuersitg/Teachers of the Gouemment Colleges,/Teachers of the Priuate Colleges/Members of the Local
eutVkeE/Trade Unions/ Non-Teaching Staff of the Uniuersity/ Non-Teaching Staff of the Afftliated Colleges.

' rorIFrcATIoIr
No. Electlon/Scnetc / Reconstltutlon/2o23

Whereas the Senate of the University of Kerala has to be reconstituted, it is hereby notified under Statute 34 of the Kera-la
University (Conduct of Elections to various Authorities or Bodies) First Statutes 1974, that elections will be held by postal ballot to elect to
the Senate, persons coming under item (ll,,l2), (6) and (7) and without postal ballot in respect of items (3),(4),(5),(8) and (9) in accordance
with the system of proportional representatibn by mears of the single transferable vote and in accordance with the procedures prescribed by
the Statutes to elect to the Senate.

1 .Seuen Principols from among them.selues, of uhom three shall be from otnong Principals of Gouemment Colleges, three from atnong Principals of
priuate Colleges and one anong Pincipak of unaided colleges (Section 17 - Elected members - (1) of the KU Act, 1974).

2. Six members bg the members of the Legislative Assemblg of Keralafrom among the members representing the electorate of the University
Areq of uhom one shall be a member of a Scheduled Caste (Sectbn 17 - Elected members - (3) of the KU Act, 1974).

3. Three members bg the teachers of the UniuersiQ from atnong themselues (Section 17 - Elected members - (4) of the KU Act, 1974).

4. Fiue members bg the teachers of Gouemment Colleges Jrom among themselues (Section 17 - Dlected members - (5) of the KU Act, 1974).

5. Sirteen members by the teachers of Priuate Colleges from among themselues (Section 17 - Dlected members - (6) of the KU Act, 1974).

6 . One member by the members of the Local Auttorides cf each Di-strict in the Uniuersity Area from among themselues (Section 1 7 -
Elected members - (7) of KU Ac\ 1974).

7. Two members bg the Regi.stered Tlade Unions ln the tlniuersitg areafrom among members designated by the Statutes (Section 17
Elected members - (8) of the KU Act, 1974).

8. One mernber by andfrom arnong the non-teaching staff of the UniuerslQ Fection 17 - Elected members - (9) of the KU Act, 1974).

9. Three members bA the Non-Teaching Staff of Affilialed Colleges from anong themselues of uhom one shall be a m.ember of the Non
TeachingStaff of aGouernmentCollege(SectionlT-Electedmembets-(1O) of theKUAct, 1974).

*Schedule for election of a representatiue of Mano4ers of Private Colleges, as provided under (section 17 - Elected members - ( 1 1) of the KU Acl 1 974) will
be notified later.

Only persons, whose names are on the electoral rolls of the respective constituencies as published by the University on
o2.o3,2o23 are eligible to take part in the elections, and, to vote thereat, subject to the provisions contained in the Statutes.

Every elector is at liberty to nominate one duly qualified person to frll up each seat. Every such nomination shall contain the
consent of the nominee in writing agreeing to serve the Senate, if elected.

Nominations shall be made in the prescribed form, copies of which can be had from the ollice of the Registrar to the electors whose
narnes are on the electoral rolls. The envelopes containing the nomination papers should be superscribed oUomlnatlornJor Electlon to the
Senate bg ..................... " (mention the electorate).

The followlng ts the programm€ for the conduct of the electioar.
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Dated; O3.O4.2O23

By Order of the Vice-Chancellor

sd/-
Prof.lDr.l K.S Anil Kumar

Registrar / Returnin g Officer
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